GOVERNMENT OF TAMIL NADIU

@

2003

FINANCE (PENSION) DEPARTMENT

G.0. No.259, DATED 6™ August, 2003
(" Seelbrheent, Aoedi-21 | Thirnvalluvar Aandu 2034)

Pension ~ Pension Scheme — Introdaction of Contributory Pension Scheme to Tamil
Nadu State Government emplayees withoeffect from 14,2003 — Amendment to Tamil
Nudu Pension Rules, 15978 — Issued.

]

ORDIR

in the Budget for 2000-2002, the Government of India have announced that 4
e Pension Scheme based on delined contribulions will be introduced 1o these who
ppter Centrnl Crovernment service {Defence, Railways, Posts, Telecom, Autontmons
Biudies and Scieatific Organisations) after 1.10.2001. The Government of India had
constituted a Committes with Thire BE  Bhattacharya, Tormer Chief Secretnry,
Government of Kamataka as Chaitman 1o go inlo pension reform with the specific
reference of recommending a contribution scheme,

2. The Govermment of Tamil ‘Nadu had announced in the- Budget Speech
2003-2004 106 intreduce a wew Pension Scheme based on defined contributions for the
employvees of this State, who are newly recruited after 14,2003, Under the new
Conlributory Pension Scheme, cach employee has to contribute 2 certain amount and
{overnment ey conbnbule a cerfain amount. .

& Mecaordingly, the following orders are issued -

. i) A mew  Contributory  Pension Scheme  based  on delinesd

A contnbutions will be introduced to the newly recruited emplovees.

PR Phis will spply to all employees who are recruited on or alter
| 1.4. 2003

! i) The employes’s contribution and the Government contribution, if

any, towarils the scheme shall be spell oul separately,

i) After issue of detaled orders from Govermment of India,
itroducing new scheme 1o ther employees, the State Government
will, if necessary, modify these orders and  issue - roles ancd
repulations for the Contributory: Pension  Scheme for Stale
Crovernment employecs recruited oo or alter T4 2003
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4. The [ollowing notification will be published in the Tamil Madu
Crovermment Crazette -

NOTIFICATION

In exercise of the powers conferred by the proviso o Articles 309 of the
'L”Tnns_:titulu:m ol Tndia, II_]r: Governor of Tamil Nade hereby makes the fllowing
amendment to the Tamil Nadu Pension Bules, 1978,

2. The amendment hereby made shall be deemed to have come into force on
the 17 April of 2003

AMENDMENT
[n the said Rules, in Chapter 1, the following proviso shall be added to rule 2:-

“Provided that these rules shall not apply to Government servants appointed
an ar after the I April 2003, to serviges and posts in connection with the affaies of
the State which are bome on pensionable establishments, whether temporary or
permanent.”

{BY ORDER OF THE GOVERNOR})

N. NARAYANAN,
DEVELOPMENT COMMISSIONER &
SECRETARY TO GOVERNMENT

T

ALl Secretaries o Savernmienl

ALl Dieparmeing ol Seerctirig.

Mhe seceetary, Legislative Adsembly Seerctariag;, Chenoni - GG

Me Legmlanve Ssvembly Seeretarisl, Chesiom - B4 09,
The Gaweror's Secrelzmat, Bag [Hhavan, Guindy, Chernma - 600125

Al Heads pf Dieparimunts.

The irector of Stabanary wnd Printing, Clhernal G0 302 (fe poklish in'the

Tl Madu Crovvernment Gazetie) {7 copies)

Ahe Prncipal Accountant Generali sd By, Chenmmi-G00 0F 8By Banss)

The Principal Avcountinst Creneml A% EEChenmi-n00 111 §

The dceounmnt Generall Ak 1) Clennos-G00 15

The Accountis General{ Awdif 1T], Clichnai-o00 01 &, =

The Accowfant Ceneald U AR Cliemm-G (e

Thiz fepsernr, Much Court, Chenaid - #0104,

[ Secretary, Tannl Madu ke Serdice Consmission, Chennai-an oo2
The Director of Pension, TIMS complex, Thennn-6i0 006,

Thiz Cemmriomer of Trossuries und Secounts; clicnna 0 055,

Al Drsteiet Colhectors, Al Cistrict Judges ! Chief udicaad Magistrabes,

i I'u:_ cammmsency, Corporptien of Cherm ¢ Sladarn SO oimbaons ¥ Tiruchirapadli ! Salem's Tirunelael,
[ Pension Pay CHTcer, Chednki- G40 006,

AN Trousury (ficers | Sub-Trewsury Officors.

AdEStae Gravermment avened Bl S Ciparatinns:

Copyin:

The Fremnee (O 30O LGP F A Rl ¥ POGEYC Popartiment, Ulenmar - G0 425

Adl Sectioms: i Finanee Pepartiment
e Dvector of Local Fond Avdit, Cheniat <800 105,

Sk file S Spare copdes,
Forurdetd

# By order // Akt
Gon o

) Gl #je3
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FINANCLE DEPARTMENT

(.0 Ne. 304, DATED 27" My, 2004
{E M ey, Vedvaxd= 84, Fledrvvatiovar Ao 2035)

Comanibutery Penson Schense o Twm] Nadu - Stape: Gosermment cployees with elfec
Fraint | 2005 - Non-apphcability of the General Provident Fuand { Tamil Nadu] Rules (o
thade whe are reeonted on or alter 142003 - Amendment 1o General Providem Fund
Tl M) Rl - bssoand

- b

iniels L - { ...
L0 M NG 259 Finance| Pemsion ) Department, dated 682003

LR R R

CVEATE DL

it the Governmmen! Order readd above: Government have: miroducesd 1he
Contnibuliny Pension Selierc 1o the Tamil Madu Siare Government emiployees who are
recritileed an o st 1A 2003 Uneer the new Contributory Pension Scheme imtroduced o
the Centml Crovermment eoployees. Coenerzl Provident Fund Schomse 15 net availabile: o
e pewly recrted emplovees, The Govericin have examined the ssug in respect of
St Ciovernmacnt ciprhoyees G divect et the exesting Generisl Provident Fund-Schene
will wot be apphicable o the oewly seerited  employees: whe are coversd  imder
Uentibitory eiston Sehesme iirodueced wath et from |4 20003,

2. The Toliewimge solficaton will be published in the Tomil Nl

NOTIFICATION

I exercise ol the powers conferred by the proviso to Article 3049 of 1he
Cunshitutiar ol Imicn e Govers ol Taonnl Nade berehy  makes the follosw e
armedhinbent oy e Genernl Présadent Faod (Fandl Madu) Bales,

2 The amemdment hereby made shall be deemes] Lo have eome nto Fance on
the 1 April K3,
ANLEMBPATENT

b the said Roles, vy mibe 4, aler subeolel 21 the folowing sub rulestall |
il inredve-

i
1

-
=
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(3 These rules shall nut apply to Civernnient servints sppointed o or sifles the
1™ Aprit 2007 10 services and POt i conncelion with the affars of the State,
cither emporarily or permanenthy’

(BY DRDER OF THE GOVERNOR)

?"0;. ‘Hrll{r\‘i'r\."':_'u“f
DEVELOPMENT IMMISSIONER AND
SRCRETARY TO COVER MM ENT

For
theDirector of Stalionery and Prinhing, Anna Salai,Chennai - 600 002
(2 copies for publication in the Tamil Made Sovermment Gazelle).
All Secretaries 1o Government
ine Secrelary, Legislative Assembly Secrelanat, Chennag -8,
The Comptraller Governar's Household, Raj Bhavan, Chennai a2
The Secretary to the Governar, Chennai-32, _
The Governor's Secretariatl, Raj Bhavan, Guindy, Chennai-32. | k) MR
Al Departments of Secretariat (OP/Bills). e Ll ' oy
All Sections in Finance Department.
All Heads of Departments.
All collectors f All District Jud ges [ All chiaf Judicia Magistrates.
The Principal Accountan! Genersl (Accounts and Entitlemen 153,
Chennai-18, (by NaArme) '
The Principal Accountant-Gansrsal (ALE), Chennai-18.
The Accountant-Generaf { Audit-1}, Chennai-315.
The Accounlant-General [Audit-1), Chennai-35.(By name)
The Accountant-Genera! {ALectit-T), Chennai-G.
The Accountant-General [Audit-ll). Chennai-5.(By name)
The Accountant-General {GAB), Chennaig / Macfurai.
The Commissioner of Treasuries and Accounts, Chennai-15.
The Pay and Accounts Officer {East) Chennai-5.
The Pay and Accounts Officer [Secre larial) Chennai-g,
The Pay and Accounts Citicer (South) Chennai-35.
The Pay and Accounts Officer {North) Chennai-79.
The Pay and Accounts Officer, Madurai-825 0.
All Treasury Officers! All sub- Treasury Officers.
The Chairman, Tamil Madu Public Senvice Commission, Chennai-2.
The Commissioner of Tribunal for Disciplinary Praceedings,
Mo.6 Manickeswarl Road, Chennai-10. 2
The Registrar, High Court, Channai-104.
The Registrars of all Universities/Agricullural University, Coimbatore.
All State Government Owned Corporations and Statulory Boards.



The: Cormissioner, Corporaticns of ChennaithaduraiCoinbstare/
TiruchirappalliiSaleoy Tiruneheesl. '

All Divisional Developmont Officers | All Block Resvelopment Cliicers /!
Ail Tahsildars,

All Municioal Commissioners § All Revenue Divisional Officars |
All Chief Educational Officers.

The Project Co-ordinator, Tamil Mady Integraled Nutriion Projoct,
270, Anna Salai, Chennai-18.

All Recognised Service-Assorciations:

Copyto:
The Prvate Secretary o the:Chisf Secratury i SousmmanL, Chennai-
The Brivate Secretary to 1he Secrotary to Government. Finance De partiel,
Chéenna-,
The Secretary to Chief Minister, Channaig
The Secrelary to Gavernment of Inchia, Ministry of Home Affairs, New Delhi
The Sécretary lo Government of india, Mirnistry of Finance
[Department of Economic Affairs), New Delhi;
The Secralary to Government of India, Ministry of Finance
{Department of Expenditura), Mew Dalhi,
I he Secrelary lo Governmant of India, Minisiry of External Affairs, Now Dol
Thix Senicr Research Offices, Pav Regearch  Unit, Mimstry of Flaance,
{Department of Expendilure), Raom No 261, Morth Block; New Doaihi,
Stock Fite/Spare Copias. '

fEorwarded! iy Order?

i a5 P 1"'1\|

5
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GOVERNMENT OF TAMIL NADU
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FINAMCE [PENSION] DEPARTMENT

G.0. No.430, DATED 6th August, 2004
{Tharana, Aagi-22, i"|'1fruvaffu'!far.,4=‘rr‘rﬂ'u _2!3'35,_]

PENSION - Contributory Pensioh Scheme - Introduced with effect from 1.4.2003 - Further
ardars - [esued.

-
READ the following: paper:-

G.0.Ms.No.259, Finance {Pension) Department, dated 5.8.2003.
-
CRDER:

In e G0, read above, Government have introduced a new Contributory Pension
Srheme based on defined Contributions for all the employees, who are recruited on or after
| 4.27003 [ arder to implemant the Contributory Penston Scheme, the following further
oroers are-issied: -

{1y It s mandatory for all the pew amployess, who are recruited on or after
1.4.7003 to become members of the Scheme. Each employee will pay a
manthly contribution of 10% of Basic Pay and DA from his salary to the
Contrivutery Pension Scheme.

(i) A matching contribution will —be made by the Stabte Government for each
employes, who contributes to the scheme.

[iii) The contribution towards Contributory Pension Seherme shall be recovered from
thie salary of the amployees every month as is done now for GPF.

w7 "-“{W; Accountant General will maintain the accounts For the Contributory Pensian
: = Sefeme @5 in the case of GPF. Index numbers o the employees who join the
Caontributory Pension Scheme will be allotted by Accountant General an receipt
ol applications from the Heads of the Departments/Heads of Offices in the
preseribed form annexed to this order (Annexure L), Index numbers will be in
cesarate types or sartes for (1) Government employees, (if) Employees of Aided
Educatianal institutions and (iil) Other employaes,

(w) Nomination has to be filed at the time of admission and has o be ravised upon
marriage af the subscriber and thereafter once in five years. Necessary entry to
the effect of filing the nomination alang with name of nomines(s) should be
noted in the Service Register,

{wi) Recowery from Pay Bills of the employees should be made anly after obtaining
Index Mumber from the Accountant General for each of the emplayee.

(wii) Schedule of recovery to be attached to the Pay bill showing the Contribution to
Panelnn Scheme has heen prescribed separately  for Government amployees. as
in Anpexure 10 and the employees of Lthe Aided Educational Institutions as in
Annexure 115, Every Drawing and Disbursing Officers should prepare. this
srhadule and enclase along with the Pay Bill-

HE 177 A
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{viii} The amount recoversd from the Pay Bill shall be credited to the following new
Deposit Head of Account by the Pay and Accounte Offices / Treasuries /
Sub-Treasuries in respect of Govemment employess.

—

_ L.5mall Savings, Provident Funds etc.- (C ) Other Accounts —
BOL1.00. Insurance and Pension Funds -
L6, Other Insurance and Pemsion Funds -
AA. Contributary Pension scheme ta Tamil Nady State Government
Empioyens -
QL. Individual Contribution
[DP.Code B0 1 AO0-106-A8-010 F] (Receipts)
[C:P . Coda ED.T.I.DEI-J.GE-M-GEI}SJ [Cibga)
02. Government Contribution
[OVP.Codeg0] 1.00-1 DEFFLﬂ.-ﬂ'EDH] {Re.c‘eipts}
[D-F.Code 8011.00-106-A-0203 I (Outgo).

The ameunt recovered in respect of emplovees of Ajded Educalionai

Iﬂsmu_fio.ﬂs_mnﬂd.ge_cmmtﬂm&

BO11.00. Insurance and Pension Funds -
106. Othar Insurance and Pensian Funds -

AB. Contributory Pension Scheme to Tamil Mady Aldad Educational
Institutions emplovess -

OL.Endividual Contribition
|B.P.Code 8011.00-106-48-0 LUH] {Receipts)
[D.F.Code au11.na-1nﬁ~ha-crm,3],'{ﬁutgg}

0Z.Government Contribubion ' < | e Ak
[0.P.Code 8011040+ 106-AB-0201] {Receipts)
[OLP.Code B011.00-106-AB-0201] {Cutyal.

L) The recovery schadyles attachad to the fay hills by the Brawing and Disbursing
Qfficers shall be removed and handed over to Accounts: Officer, Fund
Management, Office aof the A.GIARE), Chennai-18 in = Separate cover by
Treasury Cfficers / Pay and Actounts Officers every manth,

{x) The reasons far non-recovery from a particular employee In any month should
be furnished by the Urawing and Dishursing Officers congernéd in the
recovery schedule withouwt fail.

(xi)The Government cantrbution and the employees contribution will ba ‘adjustied
by the Accountant General every month and the total of both contributions has
to. be transferred to Pension Fund Regulatory.  -and Development
Authority  or any  agency  authorlzed by Penslon Fund Regulatory and
Development Autharity for this puUrpose on manthly basis after obtaining
clearance from Pension. Fund Regulatory and Levelopment Authority. Tha
Govarnment contribution to the scherma shall be debited to the following head
of aceogunt:-

=

o 2871 Penston and ather retirement benefibs -
DL Gl =
BO0. Other Expsnditure <
Al Contribution to Contributory Pension Scherme of the Tamil Madu State
-Government Employees -
10, Gontribution -
UL, Contribution to Specific Fund -
| [BPC-2071-01 B00-AL-10 15]

by book adjustment by the Accountant General with reference to the amount
contributed by the employees and initiaily eradited to {O011.00-106-2A4-
G20H) and (8011.00-106-AB-0201).

s
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J [%ii} Heads of the Departments! Heads of Offices should get the Index numbers

from the Accountant General for all the new employees who have already
/ joined the Government service after 21.3.2003 within a month from the date
| of this &.0. As and when new emgployees join in future, they should be
f admitted to this scheme compulsorily by the Heads of the Department/Heads
of Offices by promptly applying for allotment of the Index No. to the
Accountant General within a month from the date of joining of the new
ermployees.

{xiil} Arrears of subscription Lo the Contributory Pension Scheme from 1.4.2003 will
ba deducted from the new employees already joined after 1,4.2003 along with
current month subscriptien (2. one Subscription for current month and ene
additlonal for subscription arrears).

{xiv) The Index number allotted by the Accountant General for joining the
Contributory Pension Fund Scheme should be entered in the first page of
Service Register with necessary attestation.

({BY ORDER OF THE GOVERNOR)

.- N.NARAYAMAN,
DEVELOPMENT COMMISSIONER &
PRIMCIPAL SECRETARY TO GOVERNMENT.
Ta
Al Secretaries to Gavernment.
Al Departments of Secretar 3,
The Secratary, Legislative Assembly Socrelanat, Chenngl - SO0 0003,
Tha Legisialivie Assembly Secretarial, Chennal - 600 009,
The Governar's Secretariat, Raj Bhavan, Channal - 600 025,
All Heads of Departments. }
The Accountant General [ARE}- Chennai - BO001E By martie)
| The Accountant General CEEE), Ehenrai - GO0, D LS _
The Princlpal Accountant Ganeral {Aodit-I3, Chennai - 600 018,
The Accountant Geoersl (audit-1E), Chenmai - GO0 D15
The Accountant General (CAR), Chennai <606 003,
Thie Begisktrar, High Court, Chnnai - B0 104,
The Secretary, Tamil Madu Public Service Commissien, Chennar - S00 002
TheBirector of Pension, BoME Complex; Chennai > GO0 00E.
The Commissioner of Treasuries and Accounts, Chenpal-600 015,
Al Diskriet Collectors [ District Judges) Thief Judical Hagls'tra':rzs
The Commissioner, Corporation of Chennai f Madural f Colmbatore / Tiruchicappalli / Salem. /
i !':'~_Fj Tirunelvell,
The: Pensicn Pay QOfficer, Chenpai - 600 G0&:
All Treasury officars [/ Sub-Treasury Officers.
All State Government owned Boards / Cerporations,

a

Copy to:

Tha Finange ((QP.I}/ (0PI} ORI/ (OR.MIse ), Chennal - 0D oos,
The Finance (PGE/PC) Bepartment, Chennal - 600 004G,

The Secrelary to Chislf Minister, Chennal-600 409,

The Director-of Logal Fund &udit, Chennai < 600 LOE.

Stock fle / Spare copies,

Forwarded,
(By Crder) -

Plor TN

SECTIOMN OFFICER.
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ANNEXURE-1

AIDED D‘

GOVERHMENT El EDUCATIONAL
IMSTITUTION

APPLICATION FOR ADMISSION TO _
THE TAMILNADU GOVERNMENT CONTRIBUTORY PENSION SCHEME

(5. DMe o 430, Finsnco [Punsony Depariment, Dated (-1 2004
{To be furnished in Duplicate|

1. Hame of the Agplicans
2 Sex®

3. Marital Stats *

4, Cilficial Desigriation

5. Office o which stuched

& ‘Service o which the apglicant bekongs
7. Dala of first entry into senace

3. Whethat appomted in Govemmant / Aided
Educational Institufion

9 Scamof Pay
10 BasicFay
11. . Diate of Birth

12 [ateof Superannoation

13 Whaiher sppomtment i sagular orunder Rl 10
(2} (i} of the General Ruas for the State and
Subcedinate Sandce

16, ‘Whethie recruited dor Pensionatse Sorjica”

15, Communily of the Apphcant
(For Stalistical Prumoses only)

16, MNominalion
ta) Mara of the Nominee
(2] Age
) Felaticaship
17, GRS Panopled *
18. Hemarks; & any.

Stafion <
55100

CPS
Index Number

[y be zlloted by AGIASE), TH]

Male [ ] Femaie [
Marmad [ Unrrarred [
ver [ Mo [
SOSTRCMBCIOC |

Plan-] | Plan-IE i Plan-l

Signature of the Applicant

CERTIEICATE TO BE FURNISHED BY THE HEAD QF THE OFFICE

Corlified Wat ThiaTmiiSeta

=

a raquiar emgloyee appoiniad o persionabie Serdce
Confribulony Pensoa Seheme.

Sration

Lk

ara & oaligioh pn the Tamilnadu Government

Signature of the Head of the-Olfice
with full addressiOffice Seal

- rﬁ - R










